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TO_BE_PUBLISHED IN PART II SECTION 3{ii) O

- THE GAZETTE OF INDIA

GOVERNMENT CF INDIA
MINISTRY OF FINANCE
(DEFPARTMENT OF REVENUE)
NEW DELHI: DATED THE

F{ifi‘?5*3‘§;_

No.c;yﬁf-(F.Nn,197}14/85-IT(ﬂI): In excrcise of the powers conferred

by sub=clause (iv) of .clause (23C) of Sect
Act, 1961 (43 of 1961), the Central Govern
"The Music Academy, Madras® for the purpos
for the period covered hy the assessment y

e

{ Re Ko TEW

ion 10 of the Income-tax
mont hereby notifies

e of the said section
‘cars 1986~87 to 1988~89,:

I
-

ARI
 GOVERNMENT OF INDIA

To

The Manager,
Government of India Prass,

Ring Road, Mayspuri Industrizl Area,
(Near Rajouri Gardenl, New Delhig

Copy tog=— '
1+ President, The Music Academy, Madras,
2,

to his lotter No,C,212~111(180)/83, dated|

All Commissioners of Income-tax..
Directors of Ins.(1T)/(R&S)/(PapP
S. Dircctor of 0&M Sérvices (Income~tax),|
Mata Sundri Lane, New Dolhi (5 copies)a. |
6. All Officers & Sections of I.1.Wing of
7. Comptroller & Auditor General f India

3a
4

8o Bulletin Section of Dte, of Ine.(RSZPRj, .
IRS, National Academy of Divect Taras,

9, Dirocctor of Traiﬁin?%
A

Staff College, Nagpir copies).

UNDER SECRETARY TO THE

-

306, TeTaK.Road, Madras~14.
The Commissioner of Income~tux, Tamil Nacdu~iIl, Madras, with ref,

136347985,

| .
3/ (Inv,), New Dalhi,

ist Floor, Aiuan~oc-Ghalib,

CaBelals ) Ne w DGlhia
New Delhi (20 copies),
New Dglhi (5 copies

o 0

10, Shri P.K,Kartﬁa, Jt. Secy., Ministry of Law, Justice and Co,.

Affairs

11. Dte, of Ins.,, Printing & Publicationsj

B.S.Zafar Marg, New Delhi (5 copies).

ATMA
SECTIGN OF

/’é i.’
RAM )
“ICER

(Department of Legal Affairs ), Nel Delhi.

2nd Floory Hans Bhawan,

I.T.{AI)SEECTION




